itismt

:the Stae. Electricity Boards
_'_have ‘incurred a . loss of more tham

"Rs, 700croresundoonstanﬂyithas

beenstressedthatthereiscorrupnonf-
_nepotism, mis-management and as a
‘result of that more stress hag to be_

la1d on- nahonal gnd system

In view of thzs may I know firstly

whether you will confirm whether
that is the order of the losses incur-
red by the State Electricity Boards?

If it is true, what concrefe steps

are being taken to see that the

National Grid System becames more
effective?

SHRI VIKRAM MAHAJAN: It is
true that the Electricity Boards are
suffering losses. But, about the quan-
tum, I cannot glve the figure just now,
because the main question does not
deal with it.

So far as the National Grid is con-
cerned, the policy of the Government
is this and it has been supported by
the Rajadyaksha Committee which
said that the Centre should play &
greater role in the power sector, We
hope that within the nex 10 years we

will be gble to achieve 50:50, that is,

Centre will be 50 and States will be
50.

Power projects anﬂ Rural electrificam

tion schemes of ‘Orissa, pending

: clea,ranee

*309. srm: K. PRADHANI: Will the

Minister of ENERGY be pleased to
lay a statement ahowing .

(a) number and namea of the po*werj _

broject proposals gnd rurs] electritica_ "
tion proposalg of the Government of

anee~ ‘

-Oral Answers mnmrm m 1002 (SAKA)

' PROF, MADHU DANDAVATE: ..
-woulzd 1ike 10 know from ﬂv hon'ble-}

- - Annex IIL
electrification schemes by Rural Elec-,

(b)dneewheh amd
(e)theﬁmebywhieh_thue are’

: ‘erly to be clearedy

THE MINIST!ZR OF S‘I‘ATE IN

- THE MINISTRY OF ENERGY (SHRI
; VIKRAM MAHAJAN)

statement ig laid on, the Table of tfhe '
‘Houge,

(a) to (¢). A

St’atemeﬁt '

(a) to (c). The proposals for hydro
and therma] power projects réceived

- from the Government of Orissa/Orissa
- State Electricity Board which are pen-

ding for clearance in the Centra] Elec.
tricity Authority and their - present
status are shown in Annex I.

.
+There are 8 rural electrification
schemes involving loan outlay of
Rs. 3.26 croreg submitted by the Qrissa
State Electricity Board pending clear-
ance in the Rural Elec‘ti'iﬁcatim Cor-
poration. The details of these schemes
are shown in Annex, II. 48 other rural
electrification schemes involving loan
outlay of Rs. 16.74 crores were receiv.
ed in the Rural Electrification Corpo-

" ration but these have been referred

back to the Orissa State Electricity
Board for revision/clarifications, The
details of the_se schemes are shown in
Clearance of the rural

trification Corporation is subject to
their techno.economic viability and
availability of funds. On the basis of
the allocation of funds for the ’cﬁrrenﬂ‘

- financial year (1980-81) and the gche-

meg already sanctioned (upto October

_ _”1980) the Rural Electrification Corpo.. o

ration Will be in a position to sanction |
5 _;-mme .schemes of Orissa’ mmvi.ng a.
~ - loan outhy of about Ru 5’50 crotu :

Oﬂssa which are pendinz ﬁor clcm» W
= '_upto 31-3-1931



ty oo«(lih. recm;atof l’reumtSutus

HIDRO PROJECTS

© . % Bhimkund Muiti purpose S . :
. ‘pwoject . ., 738  888.r 1974 The rev)sed prq;ect report in~
S ' - o GEA[CWqu received mJunc

&o Further comments of
C/CEA on the project report
have been forwarded to the project

_ lutuhio ];mea Tti}xle project being a

' : multipurpose the - power portion
¢ can be considered by the CEA for
according techno-economic app-

roval after it is cleared by the

Techxmcal Adv:sory Committee

the Plannmg Commission.

a. Balimela St.II . . 190 20.21 Dec.’s8 The replies from the project autho-
rities to the comments of CWC
are awaitrel

8. Upper Kolab Ext. . . 8o 18.62 Dec/y9 The project is in advanced stage
_ . of techno-economic appraisal.

..ngah"St.II . . 130 28,85 Decf Replies to further comments of the
b ' - ® % _ ” Oe\rl\,fc have been received recently
. project authorities Tln;

project is an extension project o

the Rengali HE Project which is

presently under construction,

5. Hirakud Stage-III . . . 15.07 April80 The execution of tbe roject.
e ' - ,315 5 97‘ mvolves closure of botg Jthe
_ : : , I Hirakud Power Stations.

'The ject authorities have.

been requuted to. ~ furnish a

S detailed construction programme
% to estimate the period of shut-
SR down of the two power statiom.

HERMAL PROJECTS

' gopoul a!'ﬂle Govu‘nmcnt of Otusa for thermal power plant
in Orissa is - _pending’ .elearance. There - wasapropmal at one. |
stage for - settmg up a large. thermnl plant - st Talcher, |
‘However, have: agreed that this puwdr plam o
may be set m:mtbe GenmlSector T ot




1. NORMAL PROGRAMME

. 1. Jarabandh . Sambalpur 52.37% 47.734 251080 .. (e
' 11. REVISED MINIMUM - - - | havebeen
| NEEDS PROGRAMME received
RMNP) - : - Jrecen
dapur . Koraput 64. %gg . in the ¥
3 Gunpur . Korahfrl: . 50 35-10-80 .. ‘ El-ectn-
4. Junagarh Ka di’ 26,134 24 oi9 Do. e fication
III SPECIAL TPRO]ECT _ _ o { corpora-
AGRICULTURE (SPA) ' L a | tion.
g Kesinga ' Kalahandi 13.830 10.158 22980 = .. ‘
Patnagarh Bolangi 19.246 13.560 1-10-80 . :
7. Athmallik Dh nal 49.316 81.421 29-10-80 e o
1V. SYSTEM IMPROVE- | | |
MENT (ST) _ : ' _
8. Kendrapara-11 Cuttack 89, 750 '89.750 7-10-80 12fr9 - " Pending
' o : due to non
avallabnl-
h: B
fgxd!

ANNEXURE I

Names qf 43 Rural electrification schemes which were. received from the Orissa State Elcclriay Board but :
~ have been referred back o the Board for mmonlclmﬁca!wm ' N

(Rs m laldu)
Sl. Name of schcme - District Cost. | Ldah " Date Date of ‘Date of
No. with brief des- - . Amount Amount- of . - . inspece . apprai-
cription of Taluk, St o R  receipt . tien - ‘sal co-
Block or area- . . . - - . .. 'inREGC. ~ mments
concerned ' oL et to
I '.‘.-.4‘,-,2‘ : ‘_:_._.3_. ] 7 ' 8

T Norml ngmmmo
X, ’rurcikels Block ) Bolmgw-

2, Muribahal




A

5. Khandapara-Genia Puri
6. KhalikotoGanjem  Ganjam

7. Ghashipur
8, Barkote | s
g ‘Naikul

10. Loisinga

1. Nischintkoili
12, Chikiti

19, Baripada (SPI)
14, S.R.L Balm

15. Rairkhol
16. Balimela

17, Puri a(sad”)
18. Gondia Scheme

Mat'chins Scheme

1g9. Padamapur

Minimom Programmes

1. Rasgovindpur
| Scheme No.I
2, Do, NoII
3. Suliapada
4 Murda
5 Bimm ‘Cuttack
6. Bishra
. 7-Korkunda
8. Golemuinda

9. -Na%?“‘ ot

TS Rgmn,‘ . :
_ Sukuruli,
N "'ﬂ&

.

‘Sambalpur

Do,
Balangir
Cuttack
Ganjam

Mayurbhanj

Balasore 1I

Sambalpur

Korepur

Puri

Dhenkanal
Deo.

Sambalpur

Do.
. Do.
Do.
Koraput

Sundargarh .

. . Koraput

. Mayusbban

Do. °

54600 47.134 8180

.58

26.487

78.4938
42.442
56.369
41.707
I1.018

24.127

38.276
28.702

26.1ng
23.684
40.427
$8.903
58.109
33.827
10.410

21 -303

37.440
27.874

120.000 104.000%

56.000

7.063
20.785

11.849
55.907

56.000

6.943
17.525
11.849
51.779

oo
6-2-80
24-3-80
6-5-80
6-5-80
6-5-80
17-7-80

: 6-5-80

21-12-79

21-10-79

5-3-80
6-5-80

6-5-80
14-8-80

‘Do,

Da.

677.564

792.398

13.947

13.948

18.78%
4.7

‘ 69.509
.39.532 .

78.209

o 74.978
. 72,003 .

7656

18.875

13.853

15.639

14.647
66.917

@7.417

'75.976
68.585
65 571

.”742‘.,361 .

6-5-80
~ 4/80

25380 - e3¢0

14-2-80
17-5-80

»38

6580

a6-5-80
Do.

5-6-80 16-6-80

, :é.a.ao ta 25-9-80

6-6-80 to
7-6-80

17580 26580
1-1-80

17-7-80

24-12- to
26-12-79
8-5-80 30-5.80

25:7-80 to 19-8-80
26-7-80

8-8-80
23-8-80
Do,

18-8-80
15-g-80
Do.

29-8-to

22-10-80
30-8-80 :

23-2-80  g-3-80
Do.
10-3-80
!4-.-5"80‘

25480
. '_‘!-_5".8'0‘ .
- 27880

Deo.
Do.

Do,
3/8o

4/80

11-8 to
12-8-to

. =8 to 24980
23880 e

fh
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”Nm Sundm ‘ ' ‘  29.903 - 255j75_ 8880 27-8- 1o n5—980
10, Sundargarh (Ssdar) Do, 40.690  38.987 4880 Do

13, Koksara ... - . Kalshandi v 96480 33.244 480 8:?9?30 ag-g-80
14. Kesinga . . Do 98.650 28,428 20880  Do.  gog-8o

SupToTAL  500.796  561.475

1. Sheriguda , J.E.D. Koraput 34.328  $8.541 21-11-7g 6-12:79  12-12-79

2. Sundargarh.Elec. Sundargarh . - 29.9%0  232.214 51-12-79 g-1-80 5-2-80

Divn, '
3. Dasrathpur . . Cuttack ~ 28.646 23.038  Do. 26-1-80  28-2-80

4 Dhama Elec. Con- Sambalpur 25.054 21.678 8-1-80 19-1-80  11-2-80
struction Section - S

. Dham n Balasore . 54.72 50.578 Do. 26-1-80 7-2-80'
5 Bhanda:igal;okhari ? .
6. Baripada Elec, Moyurbhanj 45,330 38.506 5-2-Bo 23-2-80  3-3-80

Divn,
4. Ullanda Birmaha- Bolangir 47.828  40.635 6-2-80° 15-2-80  10-3-80
rajpur, ECD . ‘ -

8. Jharsuguda— ' 23.374
: Lakhanpur ECD Sambalpur '

9. Bolangir Block ECD. Bolangir = - 28.780 ° 22.030 1g-2-80 Do.  Do.
10. Sadar block DEC. Dhenkanal _ 44"285 18.564 24-3-80 13-5-80  26-5-80

19.506 8-2-80 8/80 . 3-4-8o

11. Phulbani Elec. Dn Phulbani 27.647 a0.929 Do] 25-6- to  %-7-80
- o _ ' 26-6-80
12. Odapada Block . Dhenkanal $7.574 27.141 6580 - iag to 26680

S C - S F1-0- o :
13. Sonepur-Bolangir  Bolangir 4. 2.6s3. Do. 76 to
7 "ECD. o B 7 7%
14. Gondia Block - . Dhenkanal e 49.450 33:809 Do, :B-G‘ to " Do.

o . o ’ . ] 21-6-80 -

15, Khaprakhol . "Bolangir“*’ | '___52.307 30.:62 4—&80 ‘xs-gég ga-s-ao .

' Sus——fromx. . ‘.‘.-5_67."::94.;‘ - 434.024

S Geaw Tora  1950.398 1673965
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Grul Amwers

Ihwem

]Mthestam‘mima on ﬁae
"“,ﬁblebythehon Minister.
‘Mg T know from the hon." Mmister e

- Wwhether the Government of Indig have -
- finally decided to take uy the Thermal *

_ Project gt Talcher under the Central

‘Sector? If it i so, when gre. they

| mtely to take up this project?

hon, Minister ig quite firm and he will

: trytodohzsbesﬁtotakeltupmthe
'SxxthPlan

SHRI K. PRADHANI My second
supplementary is this. I had .specih-
- cally asked g question. I ggked when
this project (pending before the Cen.
tral Government) ig likely to be clear-
ed, But the hon, Minister hgs not
given me the date. May I know whe-
ther he can give us at least some ten.
tative date for the clearance of these
projects? Sir, I have learnt that these
varioug projects are pending with the
Central Government: One iy Eve
Hydel Project in Sundargarh and
Sambalpur district; the other 1s,
Kashahal Hydro Electric Project in
Sundergarh  district; Subarnarekhg
project in Mayurbhanj district; then
you have Guludihi projeet in Mayur-
bhanj distriet; then you have Somakue

project in Mayurbhanj district and.

also the Mahanadhi Chitrotpala Hydel
Project. These are pending projects
with the Central Government., May I

know from the hon. Minister under
what stage these projects are at pre

sent?

SHR1 VIKRAM MAHAJAN There
are five projects at present mpending
before the different Ministries. So far

ag. Bhimkund is concerned, it is a .
It hag to be
cleared by the Technical Advisory -

multi-purpose project.

- Committee of the Imgatiom Depax‘t-

‘ment and it has not come to the:.'

Power Mimstry 80 tar

¥ -l‘ "

So tar &s
-cerned we “wil} -bé able o

‘the elaarance wiﬁhin abaut 3 mmtbn.

" to the: Orissa G
wm have got‘to. 'be eaemd m

ted to be done vaary shortly,:-
nths, g

So tar a; Upper Kolab extension is?f"

‘concerned, it I8 in an advaneced stage
.of clearance. It wauld be ulWQd vezy..

-aoon.

SofarasBmMSﬁceHis con-

| _'cerneditiswithlmgationnepaﬂ-
: SHRI VIKRAMMAHAJAN The -
- project reporthasbeenmepared The

ment. Their clearance has not come

'toPowwDepa.rtmentsotar

About Hu‘akud Stage III, there is
some problem about shut.down of
existing power units because the new
unit has t0 be constructed. We are
having discussion with the Govern-
ment of Orissa,

SHRI K. PRADHANI: I asked about

‘some of the projects. T asked whether

they are being taken up under the
Centra] Government,

SHRI X. P, SINGH DEO: In view
of the fact that Orissa iz one of the
most economically backward regions in
this country, and we are trying to
develop the infra-structure so far as

. -electrification and hydel ags well as

other projects are concerned which
wil] provide the necessary inputs for
the agricultura] development of the

~ State, what steps are being taken by

the Central Governmen; to stream.
line the entire gystem and eXpEdlte the
processing of these schemes which
have been pending for a long time as
is evident from the answers supplied
by the hon, Minister? Since 1978 on-.

wardg these schemeg are pending with

REC anq various other hodies. . What
g the specific stepg which are going .
‘be taken to clear these projects so -
that the industrially backward regions

- likg Orissa can come up by deVelop‘
: inz ﬁheir infra.structum - .

sr-rm VIKRAM MAHAJAN: Thers =

are ;about 8 schiémes costing Rs.. 826 .
- crores. These schemeg are pending.
S They m,ﬁkely to: be  cleared wvery .

;'1i.aoon. " Another get of 48 schemesg sre =
alir fela Stage II is con. L

ey ‘are. meme,rumea lmk .




Govmmt to gwe mm:imum to thef?*
bnekward ‘regions.” Thers are certdin

nmwhiaharetobem%m o

newmesmalmwmm “which

are given tc thoge regions and special :
care is taken for Orissa. - Wehopethat'

theywﬂlcomeupverytm

'SHRI.K. P. SINGH DEO; I wanmd .

to know 'what are the specific steps
taken for streamlinmx the process so
that these schemes are xmplemented
800N, '

SHRI V’IKRAM MAHAJAN I said -

in my reply that as the hon, Member
is aware, all these schemes have to be
cleared, by the Planning Commission
befofe we finally give them to the
States. We are trying to help them
and so far ag Orissy is concerned, a
1ot of schemeg have been given and
maximum care will be taken to. clear
them tast

SHR]I ARJUN SETHI. If you look
at the statement given by the hon.
Minijster, which jg laid on the Table
of the House you will find all “the
projects Ssuch as Bhimkung multi-
purpose project Balimela project etc.
are lying pending with the Central

Government since 1974. I would like

to know from the hon, Minister whe-
ther he is aware of the fact that re.

garding Bhimkund Dam - project, a

clarification has ben received by the

Government on: 12-11 80 and it is be. ”
. ing examined in the Central Water
ang Power Commission, ‘Now in view

of long pending projects, that is, since

1974, what specific -steps Gove'rnment' o
is going to take and assure the House
-in the interest of the State'as well as, -
in the interest of the country, to.com.
Dblete theSe pmiects at a vm eaﬂ? o

date?

A (a) mmqﬁﬂwq&hﬁm
?%' gt ¥ T qar AR WY e
9T T AT Ry W ghe ¥ whie
mﬁmmﬁmﬁmw
‘qrfemrt“-:r{rg e

(a)u&g,a?ma&&gtr

(vr) uﬁas"r,a’rw*mm-‘
g?

- THE MINISTER OF LAW, J’U'STICE
AND COMPANY AFFAIRS (SHZRI P'_ ,

- SHIV SHANKAR): (a) and (b)., "

Government are constantly .keepinz :
under review the labour laws with a
view to ensuring that inexpenswe--

and easy justice is provxded in Iabour_ '
d1sputes L -

‘A proposal at present under cansl-

deratiop isjto fix a time limit. within
which labotr courts gnd mdustual iri.

bunalg should nge their awards G»ov- .

‘ernment are alss proposing to increase |

the number of labour courts and in-

© dustrial tribunals, so that speedy ad.' .
Judxcatuon becmnes posmble ‘

(c) Does not arme

-y mmm _ rzmaw@






